BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,
WESTERN ZONE BENCH, PUNE

ORIGINAL APPLICATION NO. 64/2019

2 Tanaji Balasaheb Gambhire ... Applicant

Q; V/s

Union of India & Ors. ... Respondents

REPLY AFFIDAVIT BY RESPONDENT NO. 4,
STATE LEVEL ENVIRONMENT IMPACT ASSESSMENT

AUTHORITY

I, Dattatray Suryakant Bhalerao, working as Scientist II & Under
Secretary, Environment and Climate Change Department,
Government of Maharashtra do hereby state on solemn affirmation
as under —

[ am well conversant with the facts of the present case and I am
competent to swear this Affidavit based upon the records available
with this office.

A. At the outset I beg the apology of the Hon’ble Tribunal for not

filing the reply to the present case. There was no intention to
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disregard the notice issued by the Hon’ble Tribunal. I regret the
delay in filing the reply and once again tender unconditional
apology for not filing the reply and the delay in filing the reply
may kindly be condoned.

. The present case pértains to the construction undertaken by the
M/s. Ekta Housing Private Limited of their project named Ekta
California & Florida situated at Survey No. 9/1(P), Taluka Haveli,
Village Undri, District Pune.

. Project proponent has applied for Environmental Clearance on 08"
August, 2018. SEAC deliberated the project in its 102™ SEAC-3
Meeting held on 22-01-2020. SEAC noted that the present case is a
Violation. Project proponent had submitted application for prior
Environmental clearance for total pilot area of 26000 m2, FSI area
of 24940.54 m2, Non FSI area of 21628.67 m2 and total BUA of
46,569.21 m2. Project proponent informed that the total
constructed area on site is: 44841.72 m2.

. The SEAC noted that project proponent has not applied within the
within the stipulated amnesty period as per the MoEF&CC
Notification dated 14/03/2017 and 8/03/2018. On 14/03/2020, the
SEAC decided to refer the proposal to SEIAA for further needful

action.

{ et 2
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5. Project proponent remained absent so SEIAA decided to defer the
proposal. Project proponent was supposed to submit additional
information to SEIAA within 30 days which it has not done. Copy
of SEIAA minutes of meeting is marked and annexed as

EXHIBIT-A.

6. This is a clear violation case as project proponent has undertaken
construction without obtaining prior EC as per the EIA
Notification, 2006.

7. The project proponent has not been granted Environmental
Clearance. Project proponent has not appliedA under the Amnesty
Scheme declared by the MoEF on 14/03/2017. Amnesty Window
was open for a period of 6 months till 13/09/2017 and further from
14/03/2018 till 13/04/2018 upon the orders of Hon’ble Supreme
Court. It seems that the project proponent has not applied during
any of this window period.

8. There was no intention to disregard the notice issued by the
Hon’ble Tribunal. I regret the delay in filing the reply and once
again tender uncqnditional apology for not filing the reply and the
delay in filing the reply may kindly be condoned.

9. This respondent craves leave to file any additional reply as and

when required. In light of the above submissions, it is respectfully

A ,




prayed that Environment Department shall abide by any orders and

directions issued by the Hon’ble Tribunal.

Place: Mumbai (Dattatray Suryakant Bhalerao)
Date: 2% o1 | 202 Scientist II & Under Secretary,
Environment & CC Department,

Government of Maharashtra
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VERIFICATION

I, Dattatray Suryakant Bhalerao, Age- 38, working as
Scientist II & Under Secretary, Environment and Climate
Change Department, Government of Maharashtra, having my
office address at 15% floor, New Administrative Building,
Mantralaya, Mumbai-400 032, do hereby verify and declare that
the statements made in the aforesaid Para’s are true and correct
to the best of my knowledge and information and I believe the
same to be true and that nothing material has been concealed
therefrom.

Solemnly affirmed on this '7/"3+v21ay of the January, 2022 at

Mumbai.

(Dattatray Suryakant Bhalerao)
Scientist II & Under Secretary,
Environment & CC Department,
Government of Maharashtra

Identified by me SOLEMNLY AFFIRMED
LEFORE ME BY THE DEPONENT

SRt Darrarray Sueva 2
TO WHOM TPERSONALLY KNOW, Buacese

W Secretary
Zn and Judiciary Department
£ Gath Officer Appointed
under caths Act, 1969




‘ Exhib - A

195 th Meeting of SEIAA

SEIAA Meeting number: 195 Meeting Date March 14, 2020

Subject: Environment Clearance for Proposed residential Building “Ekta California” development at S. No. 9/1(P), Undii,

Pune.

Is a Violation Case: Yes

1.Name of Project Ekta California
2. Type of iustitution Private

3.Name of Project Proponent

Ekta Housing Private Eimited

4 Name of Consultant

K Srinivasan

3.Type of project

Housing Project

6.New project/expansion in existing
project/modernization/diversification
in existing project

Expansion in existing project

7.1f expansion/diversification,
whether environmental clearance
has been obtained for existing
project

No

8.Location of the project

S. No. 9/1(P), Undri

9. Taluka Pune

10.Village

Correspondence Name: Ashok Mohanani
Room Number: Office No. 401,
Floor: 4th Floor,

Building Name:

Hallmark Business Plaza,

Road/Street Name:

Off. W.E. Highway,

Locality: Kalanagar, Bandra -East
City: Mumbai- 400051

11.Whether in Corporation /
Municipal / other area

Pune Municipal

12.10D/10A/Concession/Plan
Approval Number

Commencement Certificate

I0D/I0A/Concession/Plan Approval Number: Commencement Certificate: CC/3774/16,
Dated-31/03/2017

Approved Built-up Area: 46569.21

13.Note on the initiated work (If
applicable)

L

struction work initiated and total constructed area: 44841.72 Sq. Mt."

14.L01/ NOC / IOD from MHADA/ - |

Commencement Certificate: CC/3774/16, Dated-31/03/2017

Other approvals (If applicable

26000.00 Sq. Mt.

15.Total Plot Area (sq. nu.)

16.Deductions

3253.105¢. Mt. (Land under 60 Meter wide DP road: 1713.10 Sq. Mt. + Land under 24 Meter
wide DP road: 144.00 Sq. Mt. + Area Under reservation MH-26: 898.00 Sq. Mt. & PC-31: 398
Sq. Mt)

22746.90 Sq. Mt.

17.Net Plot aréa

18 (a).Proposed Built-up Area (FSI &
Non-FSI)

a) FSI area (sq. m.): 2494054

b) Non FS! area (sq. m.}: 21628.67

¢) Total BUA area (sq. m.): 46569.21

18 (b).Approved Built up area as per
DCR

Approved FSI area (sq. m.): 24940.54

Appraved Non FSI area (sq. m.): 21628.67

Date of Approval: 31-03-2017

19.Total ground coverage (m2)

7635.00

20.Ground-coverage Percentage (%)
{Note: Percentage of plot not open
to sky)

33.56 %

21.Estimated cost of the project

1374000000

<
Shri. Anil Diggikar (Member i4,
Secretary SEIAA)

SEIAA Meeling No: 195 Meeting Date: March

Johny Joseph

2020 ( SEIAA-STATEMENT-0000001604 )
SEIAA-MINUTES-0000003163 12

Page 1 of || Johny Joseph (Chairman
SEIAA)
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ation

22 Number of buxldmgs & 1ts conflqul

per hectare

Serial |
b i Numberoffloors Height of the building (Mtrs)
. : s | Stilt on ground floor + stilt pod um“
1 o Building A + 12 upper Floors + 24 Flats 3600
L | Stilt on ground floor + stilt podium
Z Building B + 12-upper Floors + 24 Flats 36.00
: s Stilt on ground floor + stilt podium
3 Buflding G + 12 upper Floors + 24 Flats 36.00
o . . Stilt on ground floor + 12 Floors + R
4 ‘ ?ul]_dmg D L Fiats ' 36.00
i Sult on ground fleor + 12 Floors + R
5 Building E 24 Flats abOO
’ G Stilt on ground floor + 12 Floors + Y N

6 Building F 70 Flats ;39‘_.20

23.Number of .| Residential 190 Flats

tenants and shops [ © © T :

24 Numberof = |

expected residents / | 1105 Nos.

users .

- y ey 5 Sy i
25.Tenant density 83.50

26.Height of the
building(s)

27.Right of way

(Width of the road ‘ .
from the nearest fire [ Proposed 60 Meter wide road an
station to the ’
proposed bmlqu(s)

xisting road

28.Turning radius
for easy access of
fire tender
movement from all
around the building
excluding the width
for the plantalion

9 .00 Meters

29, Emstmg

structure (s) if any ﬁlldlllgf’ (A to D -

30.Details of the
demolition with
disposal (If
applicable)

| .;3 1 roductmﬁ Detalls

Numbei Product Exmmng (’\I. .:/M) Proposed (MT/M) : | Total (MT/M)
1 Neot applicable Not applicable Not applicable Not applicable

32.Total Water Requirement

‘;’)IIAA M?efmg No 197 Weehng Data Wau’h
14, .’20 . : i

Shri, Anil Diggikar: (Member
SecretarySEIAA) e

Johny Joseph

Page 2 of Johny Joseph (Chairman
. 12| SEIAA)
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Dry season:

Source of water

Pune Municipal Corporation + treated sewage from STP

Fresh water (CMD):

100.600

Recycled water -

Flushing (CMD): 50.00 v
Recyi:led water -
Gardening (CMD): 25.00
Swimming pool = 00
make up (Cum): 5.
Total Water

180.00

Requirement (CMD)

Fire fighting -
Underground water
tank(CMD):

200.00 (A to E building as per CFO) and 50:00 (F building as per CFO)

Fire fighting -
Overhead water
tank(CMD):

20.00 (for-each building)

Excess treated water

33.00 (Treated water ‘also used in Car wi 4.00) and STP

backwash (10:00)

Source of water

Pune Municipal Corporation + tr A sewage from STP + RWH

Wet season:

Fresh water (CMD):

100.00

Recycled water -

Flushing (CMD); | 000
Recycled water - 0.00
Gardening (CMD): ’
Swimming pool -

‘ 5.00
make up (Cum):
Total Water iy
Requirement (CMD) | 15500

Fire fighting -
Underground water
tank(CMD): . .

200.00 (A to E building as per CFO) and 50.00 (F building as per CFO)

Fire fighting .~
Overhead wa

20.00 (for each building)

tank(CMD): =

Excess treated water

58.00 (Treated water also used in Car washing (4.00) and STP
backwash (10.00)

Details of Swhmming | :0in g pool area: 425 Sq. Mt.

pool (If any)

Shri. Anil Diggikar (Member

Secretary SEIAA)

SEIAA Meeting No: 195 Meeting Date: March
14, 2020 ( SEIAA-STATEMENT-0000001604 )
SEIAA-MINUTES-0000003163 12

Johny Joseph

Page 3 of || Johny Joseph (Chairman

SEIAA)
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33.Details of Total water consumed

Pari;: ula Consumption (CMD) Loss (CMD) Effluent (CMD) -
Water
Require Exjsting Proposed | Total Existing | Proposed | Total Existing | Proposed | Total
ment L - ‘ o ,
et | N | - Not  Not | Not Not Not Not
gmes Gt apphcable dpphcdblc ~applicable | applicable | applicable | applicable | applicable | applicable | applicable
I evel of the Ground 3_ A Metors i
- | water table:
~ |Sizeandnoof RWH | e
| tank(s) and 1 RWH Tank of 130 KLD
| Quantity: ' ' -
chatmn of the RWH On Grotnd
tank(s): , i)
. ntity of recha B
34.Rain Water g:zgn 1y OF TeCharge | Na
Harvesting o P
(RWH) .S?ze of recharge pl‘ts NA

| Budgetary allocation
(Capital cost) :

21.00 Lacs

Budgetary allocation

| ©O&Mocosn) ;

0.84 Lacs/year

Details of UGT tanks
if any :

Domestic UG

35.Storm water
drainage

Sewage and
Waste water

Natural water
drainage pattern

ets will be prov1ded dL the edges from whexe 1t mll be carr led down

‘ PVC agriculture pipes to discharge water into storm water
entrance chambers below ground. Run- off from the ground and terrace

" | will be finally discharged into rain water harvesting tank below ground.

The overflow from rain water harvesting tank will be discharged into

storm water ¢

| STP technolo gy

3.60 M3/ Min
750 mmd pipe
_ Sewage qeneratmn = .
i KID: |1ssxID
MBBR

Location & area of
| the STP:

|:On ground and area 118.50-Sq. Mtrs.

Budgetary allocation
(Capital cest):

45.00 Lacs

Budgetary allocation
(0O & M cost):

3.00 Lacs/year

Secretary SEIAA)

Shri. Anil Dlgglkar (Member

SEIAA Meeting No: 195 Meeting Date: March
14, 2020 ¢ SEIAA-STATEMENT-000000616604 )

SEIAA-MINUTES-0000003163

Page 4 of

Johny Joseph

Johny Joseph (Chmrman

12 || SEIAA)
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36.Solid waste Management

Waste generation in
the Pre Construction
and Construction
phase:

Waste generation:

S
Excavated soil will be used in land leveling purpose & construction
debris'will be handed over to authorized agency.

Disposal of the
construction waste
debris:

Construction debris will be handed over to Authorized agency.

Waste generation
in the operation
Phase:

Dry waste: 306.60 Kg/day
Wet waste: 204.40 Kg/day
Hazardous waste: NA
Biomedical waste (If

. NA
applicable):
STP Sludge (Dry :
sludge): 3.20 kg/day
Others if any: NA

Mode of Disposal
of waste: .

Dry waste:

Handed over to a,u,thérized, agency.

Wet waste:

Composting through OWC & used at site/

nure.

Hazardous waste:

Biomedical waste (If
applicable):

NA

STP Sludge (Dry
sludge):

Used as manure within the?”f'emise’s for plants. Excess shall be sold
/handover to outside parties or gardens,

Others if any:

NA

Area
requirement:

Location(s):

On Ground

Area for the storage
of waste & other
material:

30 Sq. Mt: iliélﬁdin.g machinery

Area for machinery:

Budgetary allocation
(Capital cost and
O&M cost):

Capital cost:

0O &M cost:

 37.Effluent Charecterestics

0 Lacslyear

Serial Parameters ﬁnit Inlet Effluent Qutlet Effluent Effluent discharge
Number Charecterestics Charecterestics standards (MPCB)
1 Not applicable applicable Not applicable Not applicable Not applicable

Amount of effluent generation

Not applicable

(CMD): » _
Capacity of the BTP: & Not applicable
Amount of treated effluent Not applicable

recycled :

Amount of water send to the CETP:

Not applicahle

Membership of CETP (if require):

Not.applicable

Note on ETP technology to be used

Not applicable

Disposal of the ETP sludge

Not applicable

Shri. Anil Diggikar (Member

Secretary SEIAA)

SEIAA Meeting

14, 2020 ( SEIAA-STATEMENT-0000001604 }
SEIAA-MINUTES-0000003163 12 || SEIAA)

Johny Joseph

No: 195 Meeting Dale: March
Page 5 of || Johny Joseph (Chairman
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38 Ha zardous Waste Detalls
Serial L - .
Number Descrxgtmn Cat ‘ UoM E\'l'stmg Proposgd Total = Method of Disposal
. Not Not Not Not Not X
! Not applicable applicable | applicable | applicable | applicable | applicable Not applicable
39.Stacks emission Details
. - | Height_r Iﬁter-nal
Serial Section S unfts Fueivf-Used. with Stack No. from Sna Temp. ﬂof Exhaust
Numhber Quantity | ground (m) Gases
: G Ievei (m)
; : : Not Not Not .
1 Not applicable Not applicable applicable | applicable | applicable Notvapphcable
- ‘ 40 i)etaxls of Fuel to be used
Serial o
Nipbia : ‘I‘y.;e of Fuel - Ddung “ Pmpesed -
' 1 Not dppht:dble Not applicable Not apphcabl& : - Not applicable
41.Source of Fuel - | Not applicable
42.Mode of Transportation of fuel to site | Not applicable

43.Green Belt
Development

| Total RG area :

Green area on Ground:
1240.00 Sq. Mt.

Sq. Mt. and-Green area on podiun:

| No of trees to be cut

NA

be planted :

Number of trees to

Required:,z :

s. and Proposed on

site: 320 Nos.

| native trees :

List of proposed

| Timeline for

| completion of

plantation :

plah;tedéon site

44. Number and hé |

Serial
Number

Name of the plan

f ‘trees speeles to be planted in the ground

Jommon Name

Quantity

Characteristics & ecological
importance

Mimusops elengi

Bakul

75

Butterfly host plant having high Air
Pollution Index Tolerance (APIT)
tree, small white fragrant flowers.

~cannonball

75

medicinal uses for the plant.

Cuban mahogany

75

There has been some research into
the acaricidal effects of its leaves
and bark for control of the honey

hee pest.

Fruits have properties such as

--sedative, hypnotic, franquillizing,

anti-convulsive, anti-epileptic and

" anti-hypertensive properties, used
-1 in the treatment of epilepsy and

heart problems.

Alstonia scholaris

blackboard tree

25

It has proved a valuable remedy in
chronic diarrhoea and the
advanced stages of dysentery.

Purple bauhinia®

Purple Orchid Tree

20

evergreen small tree or shrub up
104 - 10 mtall and 2 m across

Shri. Anil Diggikar (Member
| Secretary SEIAA)

SEIAA Meeting No: 195 Meeting Date: March
14, 2020 ( SEIAA-STATEMENT-0000001604 )
SEIAA-MINUTES-0000003163

Page 6 of

Lt
Johny Joseph
Johny Joseph (Chairman
SEIAA)

12
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. ~ .
45.Total quantity of plants on ground
46.Number and list of shrubs and bushes species to be planted in the podium RG

»
.

? erial ) Name C/C Distance Area m2
Number
1 - - 1240.00

Johny Joseph

Johny Joseph (Chairman
SEIAA)

‘ SEIAA Meeting No: 185 Meeting Date: March
Shri. Anil Diggikar (Member 14, 2020 ( SEIAA-STATEMENT-0000001604 } Page 7 of
Secretary SEIAA) SEIAA-MINUTES-0000003163 12




- 47.Energy
| - | During Construction
.| Phase: (Demand 100 kVA
Load)
| DG set as Power i ;
| back-up during ‘asperrequirement
i :Cﬂnstmctiof_[?phase‘ o i BE i g
| During Operation
- | phase {Connected 3340 KW
load):
Power - e
A | During Operation
requirement: |phase (Demand 1176 KW
load):
| Transformer:

630 KVA- 1 NO & 1000 KvA -1 ’\To

"BG set as Power

operatxon phase

'1 No: of 140 wA DG ,

.| Fuel used: ~ |HSD
Details of high ’

| tension line passing NA
through the plot if :
any:

__ 48.Energy saving by non-c

Reduction in consumption by using Energy Saving Measure:
1. Use of LED lamps for common area (Landscape)
2. Stair-case, Lift lobby, P as%aqe parking Lightings

ional method:

49.Detail calculatmn‘; & % of savmg

N%:i:;igclar Energy Conservation Saving %
1 - AVERAGE ANNUAL AVINGS -
2| . SAVINGSONO 'AR PANELS v -
a ADDITIONAL AVERA JAL ENERGY SAVINGS
7 WITH SOLARY JATER HE/\TEN(; -
‘ 0.Details of pollutmn control Systems
- Source *n‘é\ ing pollution control system Proposed to be installed
NOL Not applicable i : Not applicable
applicable : _J g
Budgetary | Capital cost: L

(Capital costrand
O&M cost):

(0] & M cost: -

51.Environmental Management plan Budgetary Allocation

a) Constructmn phase. (wnh Break-up)

Nsuei;i{:i r‘ Attﬁ})uies » = Paxameter Tota} (,os§ per anhum (Rs. In Lacs)
1| PPE - 5.00
2 |site Senitation Facility| .~ 4.00
r 3 Drinking water facility | = 200

Secretary: SEIAA)

Shri. Anil nggzkar (Memb ?_}r ’: |

‘ SKIAA MI’\‘UTES‘-OOOOO@?IS? =

Fohny Joseph

Page 8 of || Johny Joseph (Chairman
i 12 SEIAA)
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4 Solid Waste - 2.50
Management

Safety railing,
5 platform, ladder, hoist, - 6.00
Cranes etc.

6 House keeping - - » - 2.00

7 Health Check - ' 1.00

g Elljlfiro.nrggntal o 150
Monitoring

Anti-rusting coating on
foundation steel bars

i
h
h
{
i
1
i
|
I

- SEIAA Meeting No: 195 Meeting Date: March Fohny Joscph
Shri. Anil Diggikar (Member 14, 2020 ( SEIAA-STATEMENT-0000001604 ) Page 9 of || Johny Joseph (Chairman
Secretary SEIAA) SEIAA-MINUTES-0000003163 12 || SEIAA)
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b) Operation Phase (with Break-up):

Serial , G Lap]t&i(ﬂﬁt Rs.In | Operational and Maintenance
Number Compopent . ‘Qescr;ptmn o Lacs cost (Rs. in Lacs/yr)
1 Rain water Harvesting | - ' 21.00 0.84
) Sewage T.‘re'atment s ~ i 4100
Solid Waste ;
: Management , = : 4.00 0.40
4 | Landscap‘ . , 15.00 . 0.50
gl Storage 9f Chem cals (mﬂama ] l'e/exploswe/hazardcus/toxic

substances)
Maximum
Ouantity
: of '
! Storage ... | Consumption v nf
Description Status Location Capacity Stm{*age, /Month i ) 'Mf:‘ms—a{ )
G at any transportation
: 1 J|oin MT 2
g | point of
: time in
MT
IR T Not SR Not Not Not IRRTI
Nuot applicable spplicable Not applicable applicabls |“applicable applicable Not applicable

52.Any Other Informat

Do

No Information Available .

= " S3imm

| Nos. of the junction
| to the main road &
design of
confluence:

Number and area of
basement:

Number and are:
podia: .

Total Pa};ki :

"1 podium:and area 3375 Sq. Mt.

: [4139.00 Sq. Mt.
12.50 Sq. Mt.
12.50 Sq. Mt.

Scooter Required: 387 Nos. and Scooter.Proposed: 387 Nos. ; Cycle

Parking deta | Required: 350 Nos, and Cycle Proposed: 350 Nos.

£ Number nf 4-
Wheelers as -
approved by Required: 230 Nos. and Proposed: 230 Nos.
competent '
authority:

'Public Transport:

Width of all Internal
roads (m):

7.5 & 12 Meters

gEIAA Meetmg No: 195 Meetmg Dato March || . Fohny Joseph
K Al Page 10 ]ohny]oseph (Chairman

SecretarySEIAA):::;.“ UTE |l or1z|sE1aa)




CRZ/ RRZ clearance

JA
obtain, if any: Na
Distance from
Protected Areas /
Critically Polluted NA

areas / Eco-sensitive
areas/ inter-State
boundaries

Category as per
schedule of EIA 8(a) B2
Notification sheet

Court cases pending

‘| Application online

if any NA
Other Relevant ~

) . » NA
Informations ,
Have you previously
submitted No

on MOEF Website,

| Date of online

submission

SEAC

Summorised in brief information of Projec

DISCUSSION ON ENVIRONMENTAL ASPECTS

15 below.

Brief information of the_;px?f;j:'act by SEAC

pa

SEIAA Meeting No: 195 Meeting Dale: March

Shri. Anil Diggikar (Member 14, 2020 ( SEIAA-STATEMENT-0000001604 }

Secretary SEIAA)

SEIAA-MINUTES-06600603163

Page 11
of 12

Johny Joseph

Johny Joseph (Chairman
SEIAA)
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PP had submitted application for prior Environmental clearance for total plot area of 26000 m2,
FSI area of 24940.54 m2, Non FSI area of 21628.67 m2 and total BUA of 46,569.21 m2.

The building configuration of the proposal is as helow:

1 Building A Stilt on ground floor + stilt podium + 12 upper Floors + 24 Flats Height 36.00
m e

2 BmldmgB Strl’r on ground ﬂoor + qfﬂt e

fum + 12 upper Floors + 24 Flats Height 36.00

3 Building C Stilt on ground floor + stilt podium + 12 upper Floors + 24 Flats * Height 36.00

m

4 Building D Stilt on ground floor + 12 Floors + 24 Flats . Height 36.00 m

5 Building E Stilt on ground floor + 12 Floors + 24 Flats Height 36.00 m

6 Building F Stilt on ground floor + 12 Floors + 70 Flats Height 39.20

m

PP informed thatthe total constructed a . siié is: 44841.72 m2 till date.

)ECISION OF SEAC

The Committee noted that PP NOT applied within the within the stipulated amenity period as
per the MoEF&CC Notification dated 14/03/2017 and 8/03/2018.

The Committee deci refer the prop0501 to SEIAA for further nee’dﬁﬂ action.

Specific Cq{1,di%

SEIAA DECISION

As PP was absent SEIAA demded to defer the proposal

:'bpecu‘,ﬁls Con.ditions_‘ hy_ SEIAA

r - s SF[AA have de demdP(i to defer the pmposal }\mdly Find SEIAA decision above.
: . SEIAA Meeting No: 195 Meeting Date: March Fohny Joseph
Shri. Anil Diggikar (Member 14, 2020 ¢ SEIAA-STATEMENT-0000001604 ) Page 12 || Johny Joseph (Chairman
Secretary SEIAA) : SEJAA-T ‘IIA’UTG-OOOOOQ§1’53 : : of 12 || SEIAA)
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